X
SLP(C) No. 20070 OF 1998
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Petition(s) for Special Leave to Appeal (G vil) No.20070/1998

(From the judgenent and order dated 02/09/1998 in OAP 504/1998
of The H GH COURT OF JAMMUGKASHM R AT SRI NAGAR)

AM CUS CURI E HARI SH N. SALVE Petitioner (s)
VERSUS
STATE OF JAMMUJ & KASHM R & ORS Respondent (s)

( Wth Appln(s). for exenption fromfiling c/c of the inpugned
Judgment and with prayer for interimrelief )

Date : 09/09/2002 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE ARl JI T PASAYAT

Hari sh N. Sal ve, SG
M N. Shrof f, Adv.
Shabnam Lone, Adv.

For Petitioner (s)

s §SF

For Respondent (s) Ani s Suhrawardy, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
....... I e e
. SP2
The Central Enpowered Conmittee shoul d exani ne the
matter raised in this special |eave petition. A
complete set of papers be sent to the said Committee.
List after the report is filed by the Committee.
. SP1
(D.P.Wlia) (S. L. Goyal) @@
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